
REGISTERED No. P. 390w

<3 THE ORISSA GAZETTE
A PUBLISHED BY AUTHORITY

—A.No. 13 CUTTACK, FRIDAY, MARCH 30, 1.945
SEPARATE PAGING IS GIVEN TO THIS PART. IN ORDER THAT IT MAY BE PILED AS A SEPARATE COMPILATION

PART VII
Advertisements and Notices, etc.

THE ORISSA GAZETTE
NOTICE

JOINT PUBLIC SERVICE COMMISSION 
Applications are invited for the post of an Assistant

has been created for the present, for a period of three 
up to 31st March 1948.

2. The, candidate must be a graduate of a recognised 
Indian Veterinary College with post-graduate training at 
the Imperial Veterinary Research Institute. He should 
possess extensive field and practical experience in sheep 
and goat husbandry and control of their diseases. Every 
thing being equal p reference may be given to a candidate 
who is a native of the Province or domiciled therein. A 
knowledge of Oriya will be considered 
cation

The post
Annual subscription 

without postage
Annual subscription with 

postage
yearsNo. of parts

Rs. a. p. 
6 0 0 
6 4 0 

21 0 0 
2 0 0 
3 0 0
3 0 0 

11 0 0
6 0 0 
4-. 0 0
4 0 0
4 0 0
8 0 0

Rs. a. p.
7 0 0
7 4 0 

23 0 0
2 8 0
3 8 0
8 8 0 

11 8 0
7 8 0
4 8 0
4 8 O'
4 8 0; 

10 0 0

} or Rs. 12 
for both

or Rs. 14 
for both}Part I .. 

Part II . • 
Part III . ■ 
Part TV .. 
Part V .. 
Part VI .. 
Part VII 
Part VIII 
Part IX .. 
Part X ..

S or Rs. 7 
for Doth

or Rs. 6 
for botb }}

or Rs. 9 
for botb

1 or Rs. 8 
j. for both „ an additional qualifi-

Ihe selected candidate after appointment will be 
required to receive special training for such periods and 
at such places as may be considered necessary. He will 
be required to join his duties immediately on appointment 

3. Applications should be made to the Secretary, Joint 
Pubhc Service Commission, P. 0. Hinno, Ranchi, in the 

be prescribed form so as to reach him on or before the 20th
r , . u 0a;ndidates who are in Government service

(4»i) A copy of the Qazetle Extraordinary can be supplied at the should apply through the heads of their Departments 
rate of one anna for every 16 pages ora fraction thereof. Postage Candidates in private employment should produce 
according to weight. certificates from their employers

<^e^upp^d^at^Ui^ra^1of3Re?0-6-3fUf’ostage)accordhig^to1v^1igbt Applications must bi accompanied by certificates in 
Rates of Advertisements in Part VII original showing the candidates qualifications, character

and domicile ; the nature and extent of his previous experi
ence ; and by evidence of age, which should ordinarily be 
the Matriculation certificate or its equivalent, m original. 
A candidate claiming to be domiciled in Orissa, °must 

Casual advertisements, 8 annas per line per insertion for double produce a domiciled certificate from the District Officer of 
column, and 4 annas per line per insertion for single column. the district in which he claims to be domiciled.

Applications for the Gazette should be addressed to “ The 5. Every application must be accompained by a treasury 
Publisher of The Orissa Gazette, Cuttack ”, and must be accompanied challan of Rs. 5 as application fee. The fee should be 
by a remittance—unless the applicant desires that the Gazette should credited to the Government of Orissa under the head 
ho Rent bv value-payable post m which case jn addition to the ordi- Y’yv’VT t-v i ,, ^ue Ueaunarv postage the usual charge for postal commission will be made. Miscellaneous Departments—Miscellaneous Exa-

Applications for the supply of the Gazette on “ The Public Service ” UV° , Service Commission. Candidates
should be addressed to the Secretary to the Government of Orissa, ^ n0t 801ld apphcatl0n fee by crossed Indian Postal
Home and Finance Departments, Cuttack. Order.

Complaints regarding non-receipt of any number of the Gazette Note—“(*) pau«kdates are warned that their applications will be
AhouldPbe forwarded within a week after the date on which it is due. !ejeCt0(? if hy the las.fc <J.afcfI f°r fche r000^ 0f applications^aouia D0 iorwaiuou > ., „ they are not complete m respect of all the papers prescribed in this

/I All subscriptions are payable m advance and may be paid annually* notice.
half-yearly or quarterly on or before the 1st January, 1st April, (ii) Candidates - must see that they are eligible and must
1st July or 1st October. decide definitely to apply before depositing the fee in the treasury.

Subscribers will please note that their Gazette will be stopped at the Candidates already in Government service should‘make sure, before 
aroirv of the period subscribed for unless the order distinctly states depositing the fee that their applications will be forwarded by their
that it is to be continued until further instructions. superior officers. In no case will the fee paid with the application be

^Canvasamg in any form wifi be a disqualification.

preceding Wednesday and all advertisements, educational notices, '• Candidates may be required to present themselves 
results of examinations, etc., must reach the Publisher’s Office by for interview at their own expense at a time and place of

Monday to ensure appearance in that week’s Gazette. which they will be informed in due course.
S. H. KHAN P. O. Hinoo, Ranchi

The 21st March 1945

jt&t xi ..
' tjupplement Including 

Supplement (A). 
Entire Gazette 
Porta I, HI, IV and

85 0 0 
25 0 0

30 0 0
22 0 0

vn. 2 0 0Appendix

(i) Single copy of the entire Gazette can be supplied at Re. I 
without postage and at Rs. 1-2-0 with postage.

(ii) A copy of Supplement including Supplement (A) 
supplied at Re. 0-8-0 without postage and Re. 0-9-0 with postage.

can

recent

oan

Rs. a. p. 
.. 20 0 0 
.. 10 0 0

Full page per issue
Half page per issue

l‘2 noon on
H. C. SETH

Secretary, Joint Public Service 
Commission

Publisher, The Orissa Gazette

NOTICE
The Proceedings of the Orissa Legislative Assembly, printed

in seoarate namphlet form, are available for sale in the Applications are invited from candidates to draw up a 
RAAir n»nnt the Government Press, Cuttack, at the . waiting list for filling up the temporary posts in the lower
iniiftwiner rflfoc • division that fall vacant from time to time in thefollowing rates . Pfjoe Collectorate.

Rs. a. p.
11 0 0
15 0 0

0 4 0
0 4 0

WANTED

Preference will be given to the residents of the district 
or the adjoining native States rr person domiciled there
in. Candidates must be Matriculates and should know 
typewriting. Preference will be given to Steno-Typists.

Applications should reach the undersigned by the 9th 
April 1945. A competitive examination and interview will 
ho held on the 12th April 1945 at 9 a.m. when the 
candidates will produce the original certificates.
Balasore
The 23rd March 1945

Annual subscription without postage 
Annual subscription with postage 
Price of single copy of Proceedings 
Price of single copy of Indices

S. H. KHAN 
Superintendent

Government Press awl Publication
R- OJHA 

Collector, Balasore
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*Suit No. E. P. No.Year No.IN THE COURT OF THE AGENCY SUBORDINATE 
JUDGE, JEYPORE

Destruction of Records 
NOTICE

5/3241930
36/32
19/31
35/32
62/32
17/32
58/32

131930
1930 58

59 ^41930
92Notice is hereby given that Parts I and III of the 

Records of the Agency Subordinate Judge’s Court, 
Jeypore, detailed in the list hereto annexed will be destroy
ed after the expiry of three months from the date of the 
publication of this notice and that the concerned parties 
who desire to take back the documents filed in these cases 

their applications for return within the

1930
1891930
641931

EXECUTION PETITIONS—PART I

ft€>1 dQ Gg'SpSQ 0QG3I3P ash 3Q6Q 
s§>Q! aqQ QQ^iigqiQQ^Q aaq 

Suit No.

should file
prescribed period.

E. P. No. 
113/38 

16/30 
90/38 
80/37 
45/38 
72/38 
20/38 
24/38 

1 7/38
148/38 
73/38 

186/38 
136/38

Year No.

0<>0idlQ6IQ; !Q £1QSS> SO 9^Q 
^6QQq ©9 6Ql#Q OBGO^S©'© 9I99I6Q 

6glQ§[9l qQQqi Q^QqiQQ’Q. 6Q©©Q©QQ
ssq 4 ©4eiqqsqi©, ^999 aQiia© 91^01% 

©ft qie 96q 1 a©<iQ6q§ QQQqiqiQQ>6Q
ft©G© 6$lQ?JQl QglSQ9q©Q QQqq^l^ 00q|6Q 0©O 
6€TQg 69QI^ Q@1 QCO© 99 qqq6Q QQ&lg
9Q GOQg SQQ 9lQg 6©|fl3 Q§.699Q B©ft’§ 
qQI6€l QQSIIg Q€) 6QQ 0IQ§ 1

ORIGINAL SUITS- PART I 

aqq. (eqteg) qg^qiqiQ^Q eeia gg

21924
631929
961930
211933
541933

81934
541935
74 11935
151936
681936
361937
871937

1111937
EXECUTION PETITIONS—PART III

ft$l d£> 0J^IQ6Q 036SI3Q 9$}| 0Q<i QIQ6Q 

6§>QI aqQ QQ&lgqiQQ’Q. 9<2iq «1Q
Suit No. E. P. No.

126/35 
97/35

174/34 
144/41 
161/34 
167/35 
186/33 
165/33 

31/35 
56/35 

182/34 
183/34 
96/35 
89/39 
80/34 

2/33 
181/35 
27/35 

148/35 
167/34 
86/35 
15/35 

122/34 
99/34 

128/34 
131/34 
135/34 
124/34 
44/40 

134/34 
136/34 
142/34 
138/34 

5/35 
31/34 

112/34 
188/34 
120/34 
150/34 
98/39 
80/39 

104/41 
24/39 
25/40 
77/39 

141/40 
142/40 
61/41 
53/40

N. N. DAS 
Subordinate Judy*

1936- 110
1937- 24, 51, 79, 80, 81, 85, 88, 90, 91, 93, 94, 96, 98, 99, 

100, 119, 120
1938- 1, 3, 4, 5, 6, 7, 10, 11, 12, 13, 15, 16, 17,18, 19, 20,21, 

22, 23, 24, 25, 26, 27, 28, 29, 30, 31, 32, 33, 34, 42, 
44, 45, 47, 48, 49, 50, 61, 53, 55, 56, 59, 60, 61, 62, 
63, 64, 66, 68, 69, 70, 71, 72, 73, 74, 75, 76, 77, 78, 
79, 81, 82, 83, 84, 85, 86, 87, 88, 89, 90, 91, 92, 95

ORIGINAL SUITS—PART III
aqQ (eqteg) q©©qiqi©©Q qg

Year No.
661926

1 (S. A. Agent, 
Koraput)

1927

31927
251927

1371928
1781928
1451929
1571929

91930
4619301937—9

jgj9__5
1940— 65, 106, 107, 112
1941— 6, 7, 12, 16, 20, 23, 24, 27, 31, 32, 36, 38, 39, 40, 

41, 42, 43, 44, 47, 49, 50, 51, 56, 57, 58, 59, 61, 62, 
63, 64,. 65, 66, 67, 68, 69, 70, 71, 72, 73, 76, 77, 78, 
80, 82, 85, 86.

611930
801930

1041930
1071930
1441930

21931
251931

1041931APPEAL SUITS—PART I 1071931
110aeifl Q0Q qg^qiqiwQ saq gg 1931

1619321937— 34, 38, 41
1938— 1, 2, 5, 6, 8, 10, 12, 14, 15, 16, 21, 22, 25, 26

171932
931932
971932APPEAL SUITS—PART III 

Qeiq Q0Q q^QPiqiQ^Q

1941 —L, 4, 6, 7, 10, 12, 14, 15, 31, 38, 39, 40, 42, 43, 44 
45, 47, 49, 50, 51, 54, 55, 56, 57

EXECUTION PETITIONS—PARTS I AND III

dQ 0^Q6Q 0Q6QI&© ©qi 0Q1 ^Q6Q 
6$Q! aq<R QQ6ngqioQ>Q saq <§ o<2iq ^g

Suit No.

1221932
1261932
1271932
1281932
1331932
1581932
1671932
1681932
1811932

351933
391933E. P. No. 

97/31

88/31
1/31

53/32
83/31

199/30
76/30

122/30
57/31

96/3 J 
46/32 
84/31 

165/33

Year No. 
1918

431933(S. A. Agent 
Koraput) 

Ditto

24 701933
711933381918 4193481923 65193431924 451935851926 521936

2 721927 1937
25 771928 1937
43 61928 1938

158 101928 19381/32198 351928 1938
23 711929 1938

1101 19401929
1081929
157 Koraput

The 20th March 1945
1929 4/3211930 3/3221930
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IN -THE COURT OF THE FIRST MUNSIF, CUTTACK JOINT PUBLIC SERVICE COMMISSION
„ 0. S. No. 264 of 1944 p v

i yadhar Samal and others Plaintiffs Secretary, Joint Public Serv.ce Commission for Bihar,
rjr>r»innj ,, vrs' _ . , Central Provinces and Berar, and Orissa, P. O.
That th« nlninttff °^ers Defendants Hinoo, Ranchi, invites applications on or before the 7th

ahovp mmpH f 8 a jV6i nan?ec^ have instituted the April 1945, on the prescribed form, which along with £he 
measuring 2-20 aernf^na dodaratlon Jhat th'0 suit property full particulars, may he obtained from him. for selection 
district Cuttack onmv ,mai!za aujehua, Ph. K°kakhand, oi about thirty students for foreign training as part of the 
Nn GQfinfthr* V' PPertamm8 toKhasra No. 660 in Khata post-war reconstruction scheme of the Government of 
Khnte Nn aoo ’ corr®8Pldmg to plot No. 842 in Orissa. It is expected that about twenty students will be 
No 8272 of tho Cuftn^p u0Vi81O1l S.ettlemen.t in tauzi fully sponsored by Government and their expenses wholly 
r ' r . r . , ollectorate, is a public thorough- met from public revenue. Ten students will probably be
lare or passage of cattle and carts of the villagers and as sent with financial assistance from the Loan Stipend Fund
such the zemindar defendant has no right to lease the same to the extent of two-thirds of the total expenditure. Candi- 
to defendant No. 1 for cultivation. That this suit has dates should be between 18 and 25 years of age on the 1st 
been instituted by the plaintiffs representing the entire August 1945. They should be natives of Orissa or Orissa 
body ot villagers. It is hereby notified that if any body States, or domiciled therein or children of Government 
oi the said vi age desire to be made a plaintiff in the suit, servants serving in Orissa. Candidates will normally be 
he can do so and can continue the suit with the plaintiffs expected to be graduates of Indian Universities but candi-
already m e record. The suit has been fixed for 27th dates with special qualifications which would make them
April 1945 tor hearing. eligible for admission to foreign Universities (e.g., Senior

Cambridge with distinction or I.Sc. first class) will also be 
considered. The list of subjects which the Government 
have in view arc Mechanical Engineering, Electrical Engi
neering, Civil Engineering-Bridges-Dams, Commercial Engi- 

Examination for admission of candidates to the ^ey«g.^chitecture-RegionalPIanning-BuildingConstruc- 
•compemnder class at the Orissa Medical School, Cuttack Applied Chemistry (Industna Chemistry , Leather
will be held on the 28th April 1945 at 8 A.M., in the Schoo technology, Textile Technology, Glass Technology Fuel 
examination hall Engineering, Municipal and Sanitary Engineering, Sugar

^ Candidates must be between 17 and 28 years of age. Technology, Pottery, Paper Technology Industrial Educa-
A qualifying examination in the following subjects is £°n **, “/"““I*18 °I ,Tefchni“al Sf

compulsory for those who have not passed the matricula ®6nera! Aficultur® (for,^s candidates should preferably
tion examination P be graduates m Agriculture; fading that graduates m

(а) Reading and writing English Scienoe be C0Q8ld«red).
(б) Arithmetic (simple addition, subtraction, multi- ^ ^inoo, Ranchi

plication, division, vulgar fraction and rule of three). The 15th/16th March 1945
The number of seats is limited

4

Cuttack
The 23rd March 1945

[Illegible]
Muri8if

NOTICE

H. C. SETH 
Secretary

Joint Public Service Commission 
[3—2—6-4-1945]Admission will be restricted to the candidates either 

natives of or domiciled in the Province of Orissa.
Candidates must submit along with their applications 

the following documents which will hot be returned :— '
WANTED

For the post of Technical Inspector a competent 
(a) Certificate of permanent residence, nationality and Mechanical and Electrical Engineer on Rs. 425—45/2—560 

respectability signed by any Government Officer not below —20—680 per month (pay up to Rs. 800 per month may be 
the rank of the Deputy Magistrate or by the Headmaster given to a highly qualified candidate) with high qualifi- 
of the school where the candidate was last educated cations and considerable practical experience, who is well 
(bearing a date not earlier than one year from the date of informed about factories in Bihar and Orissa and their 
application for admission) or by some authority satisfactory technical personnel, products, methods, etc., and who is

capable of—to the Principal.
(b) True copy of domiciled certificate (for domiciled 

candidates) attested by some gazetted officer.
Selected candidates will be required to produce before 

"the undersigned the transfer certificates from the schools 
where last studied at the time of their admission in support

(1) finding right type of men to fill up vacancies in the 
posts of managerial and supervisory staff and highly skilled, 
skilled and semi-skilled technical personnel in Ordnance 
factories, notified factories and other industrial under
takings ;

Candidates should apply in the annexed form between (2) performing trade-test of, and also otherwise
the 1st and the 15th April 1945. examining, candidate under (1) above as to their abilities;

S. PUJARI, Rai Bahadur (3) holding general charge of the census of the
Principal, Orissa Medical School, Cuttack technical personnel so as to be responsible for issuing

enquiries in the appropriate quarters and seeing that 
replies are received and that all possible sources of 
personnel are explored by the census method ;

(4) examining census returns, registers of managerial 
and supervisory staff, questionnaires application, etc ;

(5) keeping a watch on all demands for technical 
the progress made towards filling

,*

Form of Application for Admission into thb 
Compounders Training class at the 

Orissa Medical School, Cuttaok

The form can be supplied by the office of the Principal 
receipt of an addressed envelop.

1. Name
2 Age personnel and on
3. Race or caste them; and
4. Religion . . . . (6) maintaining close contact with the industrial under-
5. ’ Nationality (i.o., Oriya, Domiciled Bengali, Domi- takings for the performance of the above duties and also

oiled Telugu and others). , those under the National Service (Technical Personnel)
6. Name and residence of father or husband m case of Ordinance, 1940.

married lady candidate - Candidates should have had at least 5 to 10 years’
(a) Permanent residence workshop experience.

7 ^If fathef^r^husband is dead then the name of The post is at present temporary and may last for the
cuardian with his full address of permanent and present duration of war. 
residences Applications with full particulars of qualifications and

Occupation of father, guardian or husband experience together with copies of certificates and testi-
9 Educational qualification of the candidate monials should reach the Chairman, National Service

10 Name of institution in which last studied Labour Tribunal, Patna, in a registered cover superscribed
11 Whether rusticated or expelled from institution with the words “For Technical Inspectors post on or

I do hereby certify that, the above statement of parti- bofore the 31st March 1945.
culars is true.

on

8.

[Illegible]
Secretary of the National Service 

Labour Tribunal
[3-3—30-3-1945.]

Patna
The 8th March 1945

Signature of applicant 

Full address...............
[2—2—30-3-1945]
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/ WANTED NOTICE
For the Secondary Training School at Cuttack a trained Two elephant tusks, each containing ivory weighing 

graduate teacher to teach Oriya, higher Oriya and Sanskrit about 1,000 tolas will be sold in public auction by the 
in lower division of the Subordinate Educational Service Collector on the 16th April 1945 at the Treasury Deputy 
or* Rs. 65 per month in the scale of Rs. 65—4/2—105. Collector s office, Chatrapur at 11 a.m. Intending bidders 

Qualification required—He must be well up in Oriya are requested to be present on that, date at the appointed 
and Sanskrit, must have Oriya and Sanskrit at the Inter- hour. The highest bidder, in whose name the bid will be 
mediate and degree stages. Preference will be given sanctioned should deposit one-fourth of the bid amount the
to one who is an M. A. in Oriva or Sanskrit. same date and the balance paid within 3 days from the date

Applications stating age. qualification, and nationality of sale, on pain of cancellation of the said sanction for the
should reach the undersigned on or before the 31st March failure if any in observing the above conditions. The
1945. Oriyas or persons domiciled in Orissa will be tusks will be delivered on receipt of full amount of the
preferred. No travelling allowance will be allowed either bid amount, 
for interview, if required, or for joining the appointment.
Cuttack M. C. PRADHAN

Principal, Cuttack Training College 
[3—3—30-3-1946.]

[Illegible]
For Collector of Gang am 

[2-2—30-3-1945]

Chatrapur
The 9 th March 1945

The 6th March 1945

WANTED
An accountant on Rs. 20 per month plus dearness 

allowance of Rs. 7 per month for the Pachhikote Wards 
Estate in this district.

Candidates should at least be Matriculates. Preference 
will be given to those who have got previous office 
experience.

Applications with testimonials, if an}', should reach the 
undersigned oil or before the 5th April 1945. 
candidates may be called for an interview at their own 
expenses.

NOTICE
Sealed tenders are invited by the undersigned for the 

supply of the following articles to the Government Dairy, 
Cuttack. The tenders should be submitted on a stamped 
paper worth Re. 0-8-0 for a period of 12 months from 
1st April 1945 to 31st March 1946 :—

(1) Hay per maund
(2) Green grass per maund (6) Biri per maund
(3) Wheat bran per maund (7) Kulthi per maund
(4) Chuni Bhusi per maund (S) Kunda per maund

(9) Salt per seer
Tenders will be received up to 30th March 1945.
The rate of supplies of the articles should be quoted in 

standard weight .
Each tender must be accompanied by an earnest money 

of Rs. 20 which will, on the date of acceptance of tender, 
be refunded to the tenderers whose tenders are not accepted.

A security deposit of Rs. 100 must be deposited by the 
person whose tender is accepted in the Postal Savings Bank 
account pledged to the Deputy Director of Veterinary 
Services, Orissa, Cuttack and the Pass Book should be 
submitted to the undersigned within a week of the date of 
acceptance of the tender.

Tenders will be opened by the undersigned at 11 a.m. 
of the 31st March 1945 in presence of the tenderers and they

(5) Bengal grams per maund The

S. DAS
Collector of Cuttack 

[2—2—30-3-1945]
Cuttack
The 16th March 1945

WANTED
Applications from Oriya lady graduates with Oriya as 

one of the subjects at the degree stage for undergoing 
a course of training in Domestic Science for two years in 
the Lady Irwin College at New Delhi.

2. The selected candidate will be given a scholarship of 
Rs. 40 a month for nine months in each year and 
in addition Rs. 300 a year to be paid in two instal
ments to cover the cost of her railway journeys to and 
from New Delhi and the College fees. Besides she will be 

. paid the registration fee of Rs. 10 and the Home Science 
are required to attend the omce on the da} at the time Diploma Examination fee of Rs. 25. She will have to join
fixed- the college on the 1st September 1945. On her admission

When a tender is accepted a contract should be executed, into the Lady Irwin College at New Delhi, the selected 
The earnest money of the successful candidate will be... candidate will have to execute an agreement binding 

forfeited in case he fails to deposit the security and sign herself to abide by the conditions under which the Govern- 
the agreement within a week from the date of acceptance ment scholarship will be awarded.
of the tender. 3. Applications must reach the undersigned on or before

The undersigned is not bound to accept the lowest ^he 7^ April 19^5.
tender. S. C. TRIPATHI 

Director of Public Instruction„ 
Orissa
[2—2—30-3-1945]

R. L. KAURA
Deputy Director of Veterinary Services, Orissa

[3-3—30-3-1945]

Cuttack
The 17th March 1945

Cuttack : 8th March 1945
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